(Authoritative English Text of this Department Notification No. Rev. Stamp (F) 2-
5/2020, dated 07-06-2023 as required under Article 348 (3) of the Constitution of
India.)

Government of Himachal Pradesh
Department of Revenue
(Stamp-Registration)

No. Rev. Stamp (F)2-5/2020, Shimla-171002, the 07/06/2023.
NOTIFICATION

In exercise of the powers conferred by Sections 74 of the
Indian Stamp Act, 1899 (Act No. 2 of 1899), and Section 41 of the Himachal
Pradesh Court Fee Act, 1968 (Act No. 8 of 1968) and under the authority derived
from the rules made by the Government of India for supply and distribution of
stamps, the Governor of Himachal Pradesh is pleased to make the following rules
further to amend the Himachal Pradesh Stamp Rules 1973 notified vide notification
No. 17-3/6-Rev.1 dated 29" March, 1974, namely:-
(1)Short title and Commencement; These rules may be called the Himachal
Pradesh e-Stamping (Amendment) Rules, 2023.
(i1) These Rules shall come into force from the
date of publication in Rajpatra (e- gazette) Himachal Pradesh.
(2) Amendment of rule 26 and 28; In rule 26 and 28 of the Himachal Pradesh
Stamp Rules, 1973, for the figures and sign “20,000” wherever it occurs, the
figures and signs “2,00,000” shall be substituted.

By order,

(Onkar Chand Sharma)
Pr. Secretary (Revenue) to the
Government of Himachal Pradesh



Endst. No. Rev. Stamp (F) 2-5/2020, Shimla-171002, dated 07/06/2023
Copy for information and necessary action is forwarded to:-
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All the Addl. C.S/Pr. Secretaries/Secretaries to the Govt. of H.P

. The Special Secretary ( GAD-Cabinet ) to the Govt. of H.P.
. The DLR-Cum-Deputy Secretary Law (Opinion) to the Govt. of H.P.
. The Registrar General, High Court of Himachal Pradesh, Shimla.

The Divisional Commissioners, Shimla/Mandi/Kangra Divisions, H.P

. The Secretary to the Governor, H.P. Shimla.
. All the Heads of Departments in H.P.
. The DLR-cum-Inspector General of Registration H.P,Shimla.

. All Deputy Commissioners in Himachal Pradesh.

The Director, Revenue Training Institute, Joginder Nagar (H.P).

The Accountant General, H.P, Shimla.

The Secretary, H.P Vidhan Sabha, Shimla.

All the Sub-Registrars (Tehsildars/Naib-Tehsildars) in H.P.

The C.O.C to the Fin. Comm. (Appeals) to H.P. Govt. Shimla

Under Secretary (Law) to the, Government of H.P Shimla-2.

Stock Holding Corporation of India Ltd. Near P.C. Chamber, Shimla-1

The Deputy Controller of Printing & Stationary, HP. Govt. Printing-Press,
Shimla for publication in the Rajpatra of (Extra Ordinary), H.P.

(C.P.Verma)
Special Secretary (Revenue) to the
Government of Himachal Pradesh.
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